CENTRAL ADMINISTRATIVE TRIBUNAL, JABAIPUR BENCH, JABALPUR

original AEplication No. 230 of 2003
Jabalpur, this the 18th day of August, 2003.

Hon'ble Mr. D.C. Verma, vice Chairman(Judicial)
Hon'ble Mr. Anand Kumar Bhatt, Adninistrative Member

smt . Nisha Dix-it wife of shri Girish
Kumar Dixit, aged about 48 years,
primary Teacher, Kendriya vidyalaya,
A.F.S, Maharajpur, cwalior

r/o 2-D, Hariom Colony,

Murar, Gwallor. APPLICANT
(By Advocate - Dr. R«&K. Gupta)
' ¥ERSUS
1 union of India,
Through-Secretary,

Ministry of Human ReSource
Development, New pelhi.

2. Commissioner,
Kendriya vidyalaya sangathan,
shaheed Jeet Singh Marg
New Delhi. _
3. Assistant Commissioner,
Kendriya vidyalaya Sangathan,

Regional officer (Bhopal Region),
Bhopal.

4. -Principal, :
 Kendriya vidyalaya No.2,
alr Force station, Maharajpur,
Gwalior, (M.P.) RESP ONDENT'S

(By Advocate - shri s.P. pathak holding brief of
shri M.K. Verma who is adjusted today)

O RD E R (ORAL)

By D.C. Verma, Vice Chairman(Judicial) -

The learned counsel for the applicant'stated at the
Bar that in view of the averments made in paragraph 8

of the reply filed by the respondents * that the applicant

has neither been declared surplus nor she has been
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transferred to any other Kendriya vidyalaya on redeployment”,
he wants to withdraw the original Application. It 1is

ordered accordingly. original application is dismissed as

withdrawn.

‘ » ! - b S e/"-‘/
(Anand Kumar Bhatt) (n.c. rma)
adninistrative Member Vice chairman(Judicial)
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